
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 91 of 2023 (SZ) 

IN THE MATTER OF: 

Tribunal on its own motion SUO MOTU based on the  

News item published in ‘The News Indian Express’,  

Chennai E-edition dated 30.06.2023, 

Road being laid inside marshland in Perumbakkam”              ...Applicant(s) 

 

-Versus- 

The Director, 

Directorate of Town and Country Planning (DTCP), 

Tamil Nadu 2nd, 3rd & 4th Floor, C&E Market Road,  

Koyambedu, Chennai, Tamil Nadu and others          …Respondent(s) 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel 

National Green Tribunal 

Southern Zone 

 

 

 

 






































